
N O T I C E

Sub: Calling  Quotations  towards  Non-Comprehensive  AMC  of
Biodigester Plant   Installed at High Court of Bombay at Goa,
Porvorim-Goa.

The High Court of Bombay at Goa, Porvorim, Goa, calling quotation towards

Non-Comprehensive AMC of  the Biodigester  Plant,  installed at  the High Court

Complex. 

It  is  therefore,  requested to submit  your  best  quote in sealed envelope

towards  Non-Comprehensive  AMC of  the  Biodigester  Plant,  on  or  before

10/03/2026, for the period of one year from 01/05/2026 to 30/04/2027.

The date & time of opening Quotation is 12/03/2026 between  3.00 p.m

to 4.00 p.m. in the Office of  the Registrar (Admn.), High Court of Bombay at

Goa, Penha-de-Franca, Porvorim, Goa.

Any assistant in the above, be please to call on mobile no. 9823018130 (Mr.

Hipolito Azavedo).

GENERAL TERMS AND CONDITIONS:-

1. The  Sealed   Quotations  must  be  superscribed  as  “Quotations  for

Comprehensive & Non-Comprehensive AMC of  BioDigester Plant”

and addressed to  the Registrar (Admn.),  High Court of  Bombay at

Goa, Penha-de-Franca, Porvorim, Goa.

2. The quoted rate shall remain valid for one year i.e. w.e.f.  01/05/2026 to

30/04/2027.

3. It shall have PAN number, GST Registration number. 

4. The dealer should provide the name and mobile number of the person, to

be contacted at any time, even beyond office hours. The person should be

capable of maintaining and servicing of BioDigester Plant. 

5. The  dealer  will  provide  uniforms,  Aprons,  Photo  I-Cards  and  other-

Protective gear to ensure proper protection to the appointed person. It will

be the responsibility of the dealer to ensure that its entire staff report for

duty in proper uniform and also display their identity cards. 



6. The Registrar (Admn.), High Court of Bombay at Goa, Porvorim, reserves

all  rights to reject any offer or terminate the P.O. at any point of time,

without assigning any reason. 

AMC  Requirements:-

• Operation and maintenance of BioDigester Plant. 

• To keep surrounding areas clean. 

• Logbook to monitor overall operation of plant on daily basis. 

• Continuous or periodic performance monitoring of the biodigester system to

ensure  it  is  operating  within  optimal  parameters  (e.g.,  temperature,

pressure, pH level, gas production, etc.). 

• Inspection and maintenance of the gas collection system (e.g., gas holders,

pipelines, and vents) to ensure that gas is being efficiently captured and

stored. 

• Monthly or quarterly inspections to check the health of the plant and its

various components. 

• Regular cleaning of the digester tank, pumps, pipes, and valves to prevent

blockages, sediment buildup, and corrosion. 

• Regular inspection of safety equipment like gas detectors, pressure relief

valves, and fire protection systems to ensure they are functioning correctly.

    Sd/-
Place:- Porvorim, Goa. (D. P. Satawalekar)
Date: 21/02/2026.     Registrar (Admin.) 
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